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F[THE MINISTER OF EDUCATION
(SHRI M. C. .CHAGLA); (a) A three-
year diploma course in Architectural

Assistants is already being conducted at
the following institutions:*—

1. College of Architecture,
Chandigarh.

2. Women's  Polytechnic, New
Delhi.

3. Government Polytechnic for
Women, Chandigarh.

4. Government Girls Polytechnic,
Lucknow.

5. Government College of Art*
and Crafts, Lucknow.

t. Government Polytechnic  for
Women, Ahmedabad.

7. Kamla Nehru Government
Polytechnic, Hyderabad.

8. Government Polytechnic for
Girls, Kakinada.
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to Questions 1368

(b) No recommendation has been
made by the Study Team on Central
Public Works Department for starting
any course in architecture for the
children, of Central Schools Employees.]
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[ SCHEME FOR IMPARTING

THEORETICALAND PRACTICAL KNOWLEDGE
TO WORKERS

188. SHRI B. N. BHARGAVA: Will the
Minister of LABOUR, EMPLOYMENT
AND REHABILITATION be pleased to
state:

(a) whether there is any scheme under
the consideration of Government for
making special arrangement* for imparting
theoretical and practical knowledge to the
workers about the trades in which they are
employed; and

(b) if so, what are the main features of
the scheme?!
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f[THE MINISTER OF LABOUB,
EMPLOYMENT AND REHABILITA-
TION (SHRI JAGIIVAN RAM):
(a) Yes.

to Questions

(b) A statement is attached.
STATEMENT

A scheme already .xists for giving
opportunities to the Industrial workers to
improve their theoretical "knowledge by
arranging evening classes in the Industrial
Training Institutes/Centres," or within the
factory premises of Industrial establish-
ments in the subjects of (1) Workshop
Mathematics, (2) Reading of Blue prints
and (3) elementary trade theory and use of
precision instruments.

It is contemplated to revise the existing
scheme with a view to providing
theoretical- as well as practical training to
the persons already engaged in Industry
and thus assist them to advance their
grades of skills in their respective trades.
A scheme has accordingly been prepared
to impart training in (i) Machine Shop
Group Trades, (ii) Electrical Group of
Trades and (iii) Welding Trade. It will
not only assist these workers to develop
their trade knowledge but also to improve
their practical skills in which they are
deficient. This revised scheme will
replace the existing one and will also
make provision for permitting Industrial
workers who join such part-time courses
to take All India Trade Tests conducted
by the National Council for Training in
Vocational Trades for tbe award of the
Trade certificates" of different grades.

Under th, proposed scheme, part-time
workers will be enrolled for training for a
minimum period of 6 months. Training
will be imparted three times a week for
three hours on each day, either in Institu-
tes, Industry or other places where the
necessary training facilities are available.
The Scheme has already

t[ ] English translation.
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been approved by the National Council
for Training in Vocational Trades and to
start with, the proposed echeme will be
implemented on a pilot basis at the
Central  Training Institutes for
Instructors. ]
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t[CASUAL LEAVE FOR FACTORY WORKERS

189. SHRI B. N. BHARGAVA: Will
the Minister of LABOUR, EMPLOY-
MENT AND. REHABILITATION be
pleased to state whether the factory
workers are entitled to casual leave,
aritl~if nor-whether it is proposed to
make provision for such leave?]
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f[THE MINISTER OF LABOUR,
EMPLOYMENT ~SND REHABILITA-
TION (SHRI JAGJIVAN RAM): Under
the Factories Act, 1948, factory workers
are entitled to annual leave with wages.
There is no statutory provision in regard'
to casual leave, nor is there any proposal
for making such a provision. Grant of
casual leave in any establishment is

regulated by the terms and conditions of
service, bipartite agreements, etc. ]

+[ ] English translation.
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PRODUCTION OF IRON WITH NON-COKOKJ
COALS

190. SHRI M. C. SHAH: Will tha
Minister of EDUCATION b, pleased
to state:

(a) whether the Central Fuel Re-
search Institute at Jealgora has developed
any new process of production of iron
with non-coking coals; and

(b) if so, the details thereof?

THE MTNISTER OF EDUCATION
(SHRI M. C. CHAGLA): (a) No, Sir.
The Central Fuel Research Institute,
Jealgora has, in fact, developed a process
for making a substitute for metallurgical
coke from non-coking coal incorporating
at the same time some of the raw
materials for iron making.

to Questions

(b) The process is still under In-
vestigation.
EXCHANGE OF SCIENTISTS WITH WEST
STATEMENT

191. SHRI M. C. SHAH: Will tb*
Minister of EDUCATION be pleased
to state:

(a) whether it is a fact that tha
Council of Scientific and Industrial
Research has entered into agreement*
with the Governments of West Germany
and Britain for the exchange of
Scientists; and

(b) if so, the details of the agree-
ment?

THE MINISTER OF EDUCATION
(SHRI M. C. CHAGLA): (a) Tbe
Council of Scientific and Industrial
Research have entered into arrangements
for the exchange of scientist! with the
German Academic Exchange Service,
West Germany and the British Council,
UK.

(b) A statement is laid on the Table of
the House.

STATEMENT
Terms of arrangement with the German

Academic Exchange Service, West
Germany jor ihe exchange of
Scientists:

(i) The Council of Scientific and
Industrial Research will be the im-
plementing organization on the Indian



